FORM G (REVISED)

INVITATION FOR EXPRESSION OF INTEREST FOR

M/s SHRIRAM SKILL AND EDUCATION LIMITED
OPERATING IN EDUCATION AND SKILL DEVELOPMENT AT DELHI

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along with | M/s Shriram Skill and Education Limited
PAN & CIN/ LLP No. (CIN: U74899DL2000PLC103606)
PAN No.: AABCNS8178L
2. Address of the registered office UGF, South Wing, NBCC PLACE,
Bhisma Pitamah Marg, New Delhi, Delhi,
India, 110003

3. URL of website www.srsel.com

4. Details of place where majority of fixed | Delhi & Haryana
assets are located

5. Installed capacity of main products/ N.A.
services

6. Quantity and value of main products/ N.A.
services sold in last financial year

7. Number of employees/ workmen N.A.

8. Further details including last available This information is accessible through the
financial statements (with schedules) of RP. To obtain the necessary documents,
two years, lists of creditors are available | please send an email request to the email
at URL: address provided below at S.No. 16.

9. Eligibility for resolution applicants under | The same is included under Point No. 04
section 25(2)(h) of the Code is available | of the Request for Resolution Plan. It is
at URL: accessible through the RP. Please send an

email request to the email address
provided below at S.No. 16 to obtain the
documents

10. | Last date for receipt of expression of Original Date: 25-10-2025
interest Revised Date: 22-11-2025

11. | Date of issue of provisional list of Original Date: 04-11-2025
prospective resolution applicants Revised Date: 02-12-2025

12. | Last date for submission of objections to | Original Date: 09-11-2025
provisional list Revised Date: 07-12-2025

13. | Date of issue of final list of prospective Original Date: 19-11-2025
resolution applicants Revised Date: 17-12-2025

14. | Date of issue of information Original Date: 24-11-2025
memorandum, evaluation matrix and Revised Date: 22-12-2025
request for resolution plans to prospective
resolution applicants

15. | Last date for submission of resolution Original Date: 24-12-2025
plans Revised Date: 21-01-2026
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FINANCIAL EXPRESS

A) PACIFIC INDUSTRIES LIMITED

EIH . '.141“1 H-J'igEEFLE{IggEﬁE | Branch Office: ICICI Bank Limited Plot Mo-23, Shol Tower, 3rd Floor,
Registered Office: Village Bedla, Udaipur 313011, Rajasthan ﬂ'c:’c' Banlc | vev rontok Road. karo! Bagh. New Delni- 110005

Tel No.+91-294-2440196, 2440388 : Fax : +91-294-2440780 The Authorised ICICI Bank Officer under the Securitisation, Reconstruction of Financial Assets ond
Branch Office: Survey Mo. 13, National Highway 48, Kempalinganahalli Enforcemant of Security Interest Act, 2002 and in exercise of the powers conferred under section 13(12)

CAN FIN HOMES LTD

L st el C-18, Param Plaza, RDC Ghaziabad, 201001, Contact: 0120-4086097, 7625079222

L T i R TR

ghaziabad @canfinhomes.com, CIN: L85110KA1987PLC008699

_ DEMAND NOTICE _ Village,Nelamangala Taluk, Bangalore (R) 562123 Karnaiaka read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued Demand Notices to the
Under Section 13(2) of “The Securitisation and Reconstruction Tel No.: +91-8027723004 - Fax - +91-8027723005 borrower(s) mentioned below, to repay the amount mentioned in the Notice within 60 days from the date
of Financial Assets and Enforcement of Security Interest Act, 2002, (No. of 2002) : . E 0.. X f i d b Lty , of receipt of the soid Motice,
To, B Email : pacificinvestor@rediffmail.com; Website : www.pacificindustriesitd.com Hiiving Fatled to repiry theamount s Nobie B i adu s e bonawerdnaiie piblciSehsaitratie
Borrower: .Mr. Kamal Ashraf Slo Aftab Alam, Khasra No. 359, Ma.roof Mohalla, Ram Nagar Cglony, Sikri "DTIEE undersigned has taken symbolic possession of the property described below, by exercising powers
Kalan, Modinagar, Gha2|abad,UttarPradesh-20j294, Nt Borrgwer.AftabAIam Sio Shekh Serajul, Khasra NOTICE is hereh Requlation 47 of SEBI (Listing Dbl 7 conferred on him/her under Section 13{4) of the said Act read with Rule B of the soid rules an the below-
No. 359, Maroof M9hal!a, Ram Nagar Colony, Sikri Kalan, Mod|r.1ag‘ar, Gha2|abad,. Utar IPradeslh - 201204, ’ 15 Iere l-"".gwen DH_FSIJH.I'I'[[I'_" ; eguiation 4/ 0 l: I5tng Unhgations mentioned dates. The borrower in particulor and the public in general are hereby cautioned not to deal with
S;Z?SI:EB:1I;A5.1Na|n Singh S/o Ram Voer Singh, 629, Rew Rart Vijay Nagar, Govindpur, Ghaziabad, Utar Disclosure Requirements) Regulations, 2015 that Meeting of the Board of the property. Any dealings with the property will be subject to charges of ICICI Bank Limited.
You along with Mr. Kamal Ashraf availed a housing loan from our branch against the security of mortgage of the Uirectors of the L.ompany will be hEld an Fn 'j_a’-m Ath Nﬂl'lﬂmbﬂ_f 2023 at the SR Mame of the Description of Property/ |Daote of Demand| Name
following assetis belonging to both of you. An amount of Rs. 23,13,375/- (Twenty Three Lakh Thirteen Repistered Office of the company situated at Village - Bedla, Udaipur - 313011 Mo, Borrower(s)/ Loan Date of Symbaolic ”ﬁ]{cgmgﬁm of
Thousanlehfree Hyndred Seventy Five Only) is due from you, to Can Fin Homes Ltd. as on 06.11.2025 to conskder and approve the Standalone and Consolidated Unaudited Financial Account Mumber FG_ISSES?IEI_H .__".‘E.?.'EELFF} _.E[.I.j_l?_cl-l
together with Uture'”tereSta“he°°”tf;§t;?|;aief-the mortgaged asset Results of the Company for the quarter and half year ended on September 1. [Rohit Kumar Garg! Ramesh Kumar Garg/ Property Mo, B-23, Chak No-|  July 16, 2025 nlflu:rinpur’
i s . . % o _ b e
Khasra No. 359, Maroof Mohalla, Ram Nagar Colony, Sikri Kalan, Modinagar, Ghaziabad, Uttar Pradesh- 30th,2025.This information is also available on the website of the company at EEEE%EEE;&%EE;%‘;‘T;; E}EJUEE?:EE:FEEW éﬂf;g‘*;me‘d g‘ 1“::':51?1'3 ? 158 HH;E — udropu
201204, and Boundaries of the Property: North: Other’s Plot, South: Current Owner’s Property, East: Gali www pacificindustriesitd.com and on the website of BSE Ltd at LBRUDOO00E7 36900/ LHHL.I[}I:I{I{?H;? 887/ E'II FRan Ll A R 2 e
12 Feetwide, West: Other’s Plot. www hseindia.com — fthe Board : =1 ilaspur, District- Rampur
Registered demand notice was sent to you under Section 13 (2) of the SARFAESI Act, 2002, but the same was ' ' ' For F'! c;;i ?If'lgustr?esnu?mited tggﬂgggﬁggggég?g’ %Egﬂgﬂngggagiégg? Uttara khi‘d"d Rampur-
returned unserved. The undersigned has, therefore, caused these Notices to be pasted on the premises of the Ll Sd/ ! i |244201/ November 03, 2025
last known addresses of the said Borrower/s as per the said Act. Hence this paper publication. As you have Date :06.11.2025 : LBRUDO0CDRZ/875]

{Sachin Shah)
Company Secratary

failed to adhere to the terms of the sanction, the account is classified as a Non Performing Asset on 29.10.2025 Place : Udaipur
(please mention the date on which the A/c became NPA before issuing the demand notice) as per the NHB
Guidelines. You are hereby called upon to pay the above said amount with contracted rate of interest thereon

The aobove-mentioned borrowers{si/guorantorsis) is/ore hereby issued o 30 doy MNotice to repoy the amount,
else the mortgaged properties will be sold ofter 30 doys from the date of publishing this Motice, as per the
provisions under Bules 8 and 9 of Security Interest (Enforcement) Rules 2002,

from 06.11.2025 within 60 days from the date of this notice, failing which the undersigned will be constrained to B # T . 1 2 Dete: Movember 07, 2025 Sincerehy Authorised Officer
Initiate action under SARFAESI Act to enforce the aforesaid security. Further, the attention of borrowers / el e {:;ﬂ:ﬂ;au Eﬂﬂh, RE D E M PTI 0 N Recovery Section, Regional Office ""Elﬁm; Rampur Fur}IrCIE'I Bank Ltd.
guarantors is invited to the provisions of Sub-section (8) of Section 13 of the Act, in respect of time available to Plot no. 39, 1st Floor, Near Bohra Hyundai, '

them to redeem the secured assets. ]ml N OTIC E Meelam-Bata Road, Faridabad

Date: 06.11.2025 Place: Ghaziabad  Sd/- Authorized Officer, Can Fin Homes Ltd.

Notice for exercising the right of Redemption under Section 13 (8) of the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 (hereinafter referred to as “the Act"). Corporate Office: Cerebrum It Park B2 Building 5th Floor, Kalyani Nagar, Pune, Maharashtra 411014, Branch

HINDUJA HOUSING FINANCE LIMITED The undersigned being ihe Authonzed Officer of Canera Bank, (hereinalier refemed to as “the secursd creditor™, appainted under the Act do Office: 14th Floor Agarwal Metro Heights Netaji Subhash Palace Pitampura New Delhi-110034

Registered OMice: Me. 167-169, 2nd Floor, Anna Sals, Saldapet, Chennai-B00015. Branch heraby issus thes nolice, under Saction 1318} of the Act read with Rule 8(6) ol the SARFAESI Rules, to you al a5 under: Demand Notice Under Section 13 (2) of Securitization and Reconstruction

BAJAJ HOUSING FINANCE LIMITED
FINSE T

Oflice: 311 & 312, GO ITL, Nortbex Towers-A9, Netali Subhash Place, New Delhi-110034 N 2 Add o Date of Demard Nofic of Financial Assets and Enforcement of Security Interest Act, 2002.
| NOTICE OF PHYSICAL POSSESSION OF IMMOVABLE FROPERTY REiUICEWIELERERRIERERE] | 5rNo ame & Address of the 4 il - Outstanding Amount Undersigned being the Authorized officer of M/s Bajaj Housing Finance Limited, hereby gives the following notice to the
Tﬂ 1. Mr. Robil Saxena. . .Borrower 2. Mr. Neeraj Nagpal.. Co-borrower. A-117 Chander Vihar, Near Borrower & Guarantor Date of Possession Notice Borrower(s)/Co-Borrower(s) who have failed to discharge their liability i.e. defaulted in the repayment of principal as well as the

biaha Balak Naih Mandir Mandawal, East Delhi-110092. LAN - DL/DEL DWND/ADIDO00E2Y, 1) Mrs. Neha Srivastay Wio Alul Srivastav House No 3455 Gf Ganpall Fashion [Rs. 14,30,430.22/- (Rupees Fourteen | interest and other charges accrued there-on for Home loan(s)/Loan(s) against Property advanced to them by Bajaj Housing
Whereas vide Grder dated 08.10.2025 passed by Office of Ld. CJM South-Wast District Dwarka Gourts 1 2 o Tt s it | Finance Limited and as a consequence the loan(s) have become Non Performing Assets. Accordingly, notices were issued to them
Point Pocket 2 Gate 4 Sec-03 Ballabgarh Faridabad Harvana 121004, Mr, Abd [lakhs thirty thousand four hundred thiry
Dedhi, the physical passession of ihe property being All that piece ard parcel of the Build Up grownd Srivastay. Sio Ashwanl Kumsr House No 3455 Gf Canoati Fashion Paint Pocket? lind i Tivé T ; Iy | I under Section 13 (2) of Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and
Fior, wilhoul roal rights, area measuring 40 sg yands, on bulll up progerty beasing no.2.3,&4 oul of Gate 4 Sec-03 Ballabgarh Faridabad Haryana 121'_'04'“ BN MBI TWRATTY 1 et }i:l it B : rules there-to, on their last known addresses, however the same have been returned un-served/undelivered, as such the
khasra No.7/21, village Razapur Khurd, Colony, knawn as Raksha Enclave, Part [N, Mohan Garden, : subsequent interast, costs and expenses in Borrower(s)/Co-Borrower(s) are hereby intimated/informed by way of this publication notice to clear their outstanding dues under the
Utam Magar, New Delki-110059 bounded 2= East: Roadi 5L Wesk Otbers Plol, Horth: (bers Plol, Date of Possession Notice Date of Demand Notice |full {minus recovary [fany) loan facilities availed by them from time to time.
South: Others Plot Lane has been taken aver by M/s Hinduja Hoasing Finance Lid. on01,11.2025. 01.11.2025 18.08.2025 - - TNo TN o YT oS a7 = 5 N
- ; ; - 5 = = - - - - . the Secure ortgage eman otice

To, 1. Ms. Neha...Borrawer 2. Mr. Rajesh Singh...Co-Barrawer. H.No 3436, Arya Pura, Sabzi| [ Tocomplywith the provision of SARFAES! Act, 2002 read with Rute 8(8) of SARFAES! Rules, vou al ame heraby given a lastand final opportunity 1o A O s " ame O e ress o
Mand|, Malka Ganj,Gall, Kartar Singh, Delhl-110007. LAN - DLTLK/TIHR/AD0D000183. rmmﬂ :ﬁ:i Ficlain fhs Sacieil el WHich a1 T eEasE0n of T Sac g nr:rnz-:lilr;:I within 30 da J;!ff?nn1 r"né recaipt of ':r':zpr':;sm by | Borrower(s)/ Co-Borrower(s)/ Immovable Asset / Property to be enforced Date s Amoum
Whereas vide Order dated 04,710.2025 passed by Office of Ld. ACJM Ceniral District Tiz Hazari g : o S pos Tty ! v i pr-Oi i 5'; Guarantor(s) & Addresses All That Piece And Parcel Of The Non-agricultural | g4th Nov 2025
Courts Delhi, the physical possession of the property being All that plece and parcel of the Build u:_Ilm'!argu_'q-u'u:nres-p_‘.-etﬂfn:_ﬁImlmeaa:mwﬂdal_munt,plm sutranmﬂtlmnm_ﬂ costs and expenses in full Fallp‘gwhldnhemlnnpnm unﬂ&r; Branch : DELHI Property Described As: PVT Floor No. 303 Second Floor | Rs,13,55,068/ -
Up Portion of third Floor, withaut roof rights, out of built up property bearing Municipal no.3496, tha Act will be published in the newspager for taking any of the recourses availabie to the bank under SARFAES! act 1o recover its secured | (LAN No. H60BHHL0672425 and Without Roof/Terrace Rights, Towards Back Side, Built Up | (Rupees Thirteen
';'W m'msslma;m:; *J“I'B'IF'HF:H ::W;L Tflml HE‘E DETEF L“':I'Puﬂg::ﬂfazﬂ East: Ehﬁ debis.As per Section 13(8) of the Act, you are entited to redeem the secured Assats at any ime before the date of publication of saig noicein] | H60BHLT0687051 Z’:Og?rg Be“a/l?ng O"'ﬁit g?-KBr;m : Adeeagggngs ?0 ?qd YIdS'TIHE Lakh Fifty Five

roperty, : others Property, Narih: Part of property, South: Gali, has besn taken over by M) il : ; o . . g. Mtr.,, Ou asra No. , Situated In The | Thousand And Six
Hinduia Housing Finance Lid. on 03.11.2025. __MPEEE." ajllr-;whr:hymrﬁaghtimﬁee__‘_n'nmerrr:rtgagedpr-:certyﬂsperSe\tﬂmn13|_5,nTﬂ"eﬂctsha!slandE:tnElEs_haﬁ | 1.|-_|EIV_|ANT AHUJA (Through its legal Revenue Estate Of Village Bindapur, Area Abadi Known As| Eignt only) ty
To, 1. Mr. Rohan Yadav...Borrower 2. Mrs. Sukhgyarl Yadav...Co-Borrowes. H.No 478/3 Prem| | Date: 07.11,2025, Place: Faridabad Authorised Officer, Canara Bank| | heir since deceased) (Borrower) I phagh Park, Now Known As Subhash Park Exin, Uttam| >
Nagar Gali Mo.3 Bikanerwala Restavrant Ward No. 15, Prem Nagar Gurgaan, Haryana-1220071. ; ;DZ?BU;AFI((;EOI;IBOQ?;V?GL?E?l HT_Ir)ft Uagar, Eew |lgelhi 11(());)39.|dFIat \I/3Veing PBlouEdegOAsNHeLe
LAN - DL/MTE MTHG ADD0000081 . - R 0 - at No- nd \Floor Le nder:, East: Portion uilding, West: Plot No. 20, North:
Whereas vide Order dated 09.10.2025 passed by Office of Ld, GJM South East District Saket| | S -TXT_Heh Canara Bank Recovery Section, Regional Dffice Back Side Subhash Park Extn Rajapuri  |Lane 10 Ft., South: Portion Of Building

{weE T W m A Ganat. of Indis Unsartaking

Courts Dedbd, ihe physical poszession of ihe properiy bedng A1l kal piece and parcel of the Build
Porfion Bearing Pvl Ho. C-201 on the Second Flooy, having an area measuring S0sq. Yards, IMI
Property bearing MoA-1/3, area measuring 400 sq. Yards{334.44 zq.mis) Khasra No 4881, -

Plot no. 33, 1st Floor, Near Bohra Hyundai, Uttam Nagar D.k Mohan Garden, West Delhi, Delhi-110059
HDT' CE Meelam-Bata Road, Faridabad

This step is being taken for substituted service of notice. The above Borrowers and/or Co-Borrowers Guarantors) are advised to

situated in the area of Village Molarband, Badarpur, New Delhi-110044. bounded as East- Other| | Whereas, The undarsigned being the Authorized Officer of Canara Bank izssued Demand Notice U/S 13(2) of SARFAES| make the payments of outstanding along with future interest within 60 days from the date of publication of this notice failing which
Property, West: Road 2011, North; Other Property, South: Road 401 has been takan over by M/s ACT 2002 to the Borrower / Guarantor / Mortgagor herein in below mentioned consequent upon the dispatch of each (without prejudice to any other right remedy available with Bajaj Housing Finance Limited) further steps for taking possession of
Hinduja Housing Finance Lid. on 01.11.2025. notices through registered post and return back undelivered from the borroweriguarantor/mortga Fc-r address. Through the Secured Assets/ mortgaged property will be initiated as per the provisions of Sec. 13(4) of the Securitization and Reconstruction
Tha horrawers in particudar and the public in general are hereby cautioned net 1o deal with the property this publication they are heraby called upon Lo repay the amount within 60 days frlt_;rn the dale of publication for said notice of Financial Assets and Enforcement of Security Interest Act,2002. The parties named above are also advised not to alienate, create
and any deadings with the property will be subject to the charge of M/s Hinduja Housing Finance Lid. LE:L' Pf;;hé'irgnt' EE&*'&:;'E*:EETEUEE%EFg.ﬂlﬁr':'p"jg’ LEF”‘;'E‘;’SEI!J‘?EE 2'3; ;“ ﬂ:"éagﬁhgc' EE-:Ft?'tlEEinﬁglrjel':ll"[éﬁlr.:;ltrmrr?t? ' tl?ag %E?‘EEEETEJE third party interest in the above mentioned properties. On which Bajaj Housing Finance Limited has the charge.
(01025 Place: De il izad Officer- Hi wezing Finance Limits £ I LT ETION Uiad L) Teald Wil | L& B - Ry sLiC | BRI viy 1M Date: 07.11. 2025 Place:DELHI/NCR Authorized Officer Bajaj Housing Finance Limited
L1/ 20 Flace: Ae s B e Hamainp Finance Limiled borrower ( guarantor / mortgagor in particular and the Fllﬂllcll'l gensral 1s hereh:.rcﬁutlﬂned nol to deal with the immovable / 12 9
I movable propartylies and any dealing with tha immovable | movable proparty/ies mantionad balow will ba subject 1o the 7
FORM G (REVISED) | |charge of Canara Bank for the outstanding amounts and Interest thereon & other charges
INVITATION FOR EXPRESSION OF INTEREST FOR i 5 o Bvroweats Giaraatorll Description of the Amt. Dug as per Date of MEGA NIRMAN & INDUSTRIES LIMITED
M/s SHRIRAM SKILL AND EDUCATION LIMITED _ ' Movable | Immovable Properties Demand Notice Demand CIN: L43219DL1983PLCO1SA2S -
OPERATING IN EDUCATION AND SKILL DEVELOPMENT AT DELHI LUIEN TR PPV UTe NUKE DT | Name of Title Holder: Parmodh Kumar Sio |[RS.17,55,838.62 (Rupees| MNotice Regd. Off.: 811-812, Aggarwal Cyber Plaza-1, Netaji Subhash Place, Pitampura, Delhi, India, 110034
|L.lr.:!erath;rE:gurija'.in:hg;l:jlnthE!gz!?.*.inr;3"?:|:|E Iheﬂll;?n'r':erv:ul,r F;f]ldqﬂanlkgrplny 5333;:: of India gmmwﬂgh Pa’ﬂgﬁhg Egﬂﬂmdqsu Zh gﬁ-aﬁéimﬂd;hgpﬂmaﬁﬂhha Sharma Wi ?E;E;I;igllag}ﬂjnggg{'iﬁ 28.10. 2025 Eﬂ-ﬁ'ﬁat_t"l:lEi-jﬂﬁ?ﬂﬂ‘l_?_E_[ﬂ?l!!d_ﬂ_’:mm_lﬂIl‘l_rill-@gr'llﬂlfcm
Insalvancy ulion Process lor Corporale Parsans) Begulalions, 2016 Waran arma 2 oad Sanjay | Farmodn L |
RELEVANT PARTICULARS . Colony Faridabad Sector 22 Fari dat:-.la Immovable; Aparimenl No E-1401,13h|Eight and Paisa Sixly Two| Date of STATEMENT OF UN-AUDITED FINANCIAL RESULTS FOR THE
T o R TR T R T T ;Hr' andJ ’ EEr'lllfl[.ﬁ- PI_Ell'rTI::d'E'DﬂEE"iIaSF Hh:.u gg Floor, Tower- %pe-ﬂEHH_ Having its|Only} together with further NEA QUARTER AMD HALF YEAR EMDED 30th SEFTEMBER, 2025 {Rs. in Lakhs sccept EPS)
arme o 1he corporate debior along riram akill and Educaion Limite. Wardn JIi aftaima f g b B Camet Area 640684 sqft. and Balcon interest and incidentall .
with PAN & CINY LLP N, (CIN: UT4B99DL2000PLC103608) Faridabad Haryana -121005 2, Nisha|aren 100 Sq. FL situated at residential 1 24.10.2025 UREArEnded Half year ended __ | Year Ended
Sharma Wio Parmodh Kumar H No 850 6512 o0 q. ¥t Sihimed 2t resivental lexpenses, costs. 31-Mar-25
= |PAN No.: AABCNE1TAL Sector 23 Faridahiad Harvana-121005 Nishia | S9mplex known as lerra Lavinum, Sector - PARTICULARS W-5ep-25 | 30-Jun-25 EH-E&pI-H 30-Sep-25 3I:I-Eep-li4 ar-
2 |Address of the registered office UGF, South Wing, NBCC PLACE_ Bhusma Sharma Wlo P grmc.drzl Kumar Mohalia E"t"- Faridabad within the revenue estate of Un-Audited | Un-Audited | Un-Audited | Un-Audited | Un-Audited | Audited
Pitamah Marg, New Dehi. Delhi, India, 110003 “amaarhian Hariana Hoshiarpur Punjab J:_"'”_gf}f Eﬂdf«"" Teshil and District Total Income: from opecations 455 12 6518 - 521.30 - BO6.67
_ | URL of websila wWW.STsal.com 144208 AR DA, Net Profill (Loss) Before Excegtanal and
[4 EEU%:E' of place w;ce:e majority of | Delhi & Haryana Date: 07.11.2025 Place: Faridabad Sd/- Authorised Officer, Canara Bank Exiraordinary ltems and Tax (8.36) (1838 % B a7AN (7 60) 708
oieed assaly ara ncaled ; .
i - Med Profit! [Loss) after texes, minomty inberest and
|5 | Apacity of m: - M ; : = H e &
| Ej,'i"gf CARRERY T IS PO M) MEYER APPAREL LIMITED share af profitfloss) of associates {818 (18.38) aga | (2712 (760} 5 29
T Qi avivais T TR i i o SRERIIGEERERRRI Total Camprehiersive Inoome for the period IS 5| @i | (60 579
. e g Office : Mus AT, Killa Mo, 08, Marsinghpur, Gurgaon, imghipur, Hanfana, India, E . . . - : TR T ——
F'”*" f"f‘:- services sold in last TEL: 91-9953696341, EMAIL: cs.compliance@meyerapparel.com, WEBSITE: www.meyerapparel.com ;ﬁﬁ:tﬂﬂ?ﬂr{iﬁuﬁ: E}*D;sr ::';': = | 268475 EEIEE 3475 | 256475 3934.F i T
T N RN mag ¥ i g
S T . EXTRACT OF STANDALONE UN-AUDITED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED 30™ SEPTEMBER 2025 *' a" s
{7. [Murnber of emplovees! workmen | A Rs. In Lakh balance sheet of pravious Gcoounting yesr - - - - - -
E FARNIE (RIS |GG (sl This mfermation Is AcpaEatie hiough (e RP. Quarter Ended Hall Ended Year Endedl Earmiing Per Share {of T 10V- each) (not annuaksed) (3.03) {0.55) 0.08 (.11) (0,23} 0.15
avdilable financial slatements (with | To obtain the necessary documents, please A1 Basi
i, : i ; g &l September| Septembar | June 3, |Seplember | September| March | dasic
schedules| of fwn years, lists of serd an email request fo the emall aidress No Parlculars a0, W5 30, 2024 2075 30, 2025 30, 2024 31 7075 B} Diluted
I - a e o M il A 1 T, 1 I [ = ] ] 1 . ' =
.g ;?f;i?:;b Jd;fr;:?:;ﬁ;gnilpgﬁﬂtnw m;e::?;?:gdrﬂi:ﬁnéﬁ F'-\.\,.-'I"I" H'-l I'.|4 af "'IE' unhﬂudi'ﬂ-‘ﬂ unqudltﬁ un'ﬁl.l’dltﬂ"u ul'l'-aﬂ'lﬁt'ﬂd Un-audited Audited Hotes
e 4 g ¥ " T Py : ! L - - b | % % = r . - ]
! undes 5;5’.?‘..‘1'1 25(2)(h) of the Caode | Request for Resalubion Plan, It is accessibla 1 | Tolal necme from DF‘?-’H“D"E{ _ 5_':”55_' 5.86 8.05 413 .25 12821 1. The abave s en-extract of the detaiked farmat of Quariery Results submitted with fhe stock exchange under Regulafion 33 of the SEBI (Listing
|% available a1 URL: ! through the RE, Please send an email requést to 2 J:'-I:::upgc_ir_n J :I:c.aijpfaggr :fﬁm . (18.05) [28.91) {13.85) (3790 5724 [106.88) Eflruln]:::ligjr:ﬂglzgmﬁ:ﬁrg ?:igﬁ;:ﬁl REE;:;?:E;T' 2015, The full farmat of the quartesly Resilts Is also avadable on the websile of stock exchange
the email address l.'-'c"G'l'ﬂE!I.'l below at SN, 16 to | re |ax, EXC ANQar EXIFA0rinany IS W ] | L | WWRLITRIL
_ bl e dum:ﬂenh 3 | Net Profit | (Loss) for the penod before Tax (19,05 [(20.81) | (18B5Y( (3780} (5724) | (106.B8) 2. Theabowe results were reviewed by the Audit commities and theseafier aparovied by the Board of Directors in their meetings held on 06,11 2025
TN receiptof expression|Origingl Date, 25-10- 2['25 {after Exceptional andior Exfraordinary iterms) ) : ) 3. The S4an |rn.r:: .ﬁ.;mrl'fln[lr:!P ._:m:mpar-,. PEve carman m.ﬂl imited ﬂg-.-ne-.u n[.rnfan"ml_ﬂa-h.nlhif.'f thie quarter ended 300 Saptembar, 2025 parsuant to
| |of interest | Revised Date: 22-11-2025 4 | MNetProfil | (Loss] for the perod after Tax (19,08 [28.91) {18.65) {3790} (37.24) | ({105.88) ”'3'3}1@“'_3'" 308 the SE8I{Listng Obfgations and Desclosure Requirernents) Regulason, 2015
[11. | Date of seue of provisional listof | Original Date: 04-11- 2!]2-‘"- (after Exceplional andior Exiraordinary dems) ) . _— . i i e TR YRR HATIAT U S NV P OUpONE A . W VY 1ot 100y,
prospectve resolution applicants | Revisad Date; 02-12-2025 5 | Tolal Comprehensive fncome for the period [18.21) [£9.83) {172 136.4903) {ST.03) [ 1065, 7 )
[12.|Last date for submissionof | Oviginal Date: 05-11-2025 [ Comprising Profit ! (Loss) for the paricd {aftar Tax)
[ abjections to provisional list Revisad Diate: 07-12-2025 and other Comprehensive mcome (after Tax)] : For & on bahalf of
{13. | Date of msua of final fist of | Original Date: 15-11-2025 f | Peid up Equity share capital (Face Value of Rs. 3-each) | 242667 | 242667 | 242667 | 242667 | 243667 | 242667 Mega Nirman & Industries Limited
| |prospectve resolufion apphcants | Revised Date: 17-12-2025 T | Other Equity (3.705.07) s Sl
[14. | Date of issua of informalion Original Date: 24-11-2025 8 | Eamings Per Share | Rs. 3- 2ach) Ramanuj Muriinarayan Darak
Farmorandum, evaliation malrx | Revised Date: 22-12.2025 Basic (0.02) 004) | (0.02) {0.05) {0.07) 0.13) Date ; 06.11,2025 (Wholetime Director)
and reguast for resalution plans i Diluted (0.02) (0.04) 0.02) {0.05} {0.07) 0.13) Placa : New Delhi DiN-B547406
| |prospechve resolulion appbcants NOTES: T
|13 E;:;Iﬂﬁi;l;mhmlﬁm of gﬂmal:jcll %‘“ﬁ 2241;31?552 1, Ehﬂse ﬁrar'n;_*;l rza[.=11l.|15. hTE I:~EEI': preparad in 3|:|:§*dar..':e -alu]im '1|:-anh.f-.-:-:b:|u'|||n;|| Slandards (ind .ﬁ.S'llaa p’earirged u';lﬁerﬁ‘ien:linn 1Eﬁ of the AindiaShelter INDIA SHELTER FINANCE CORPORATION LTD.
|  Lbtdl ' ! CApeineas {, 2013 read wah ralevant ndes izzued hemunder and other goooum g l.:rilltll:l"'.!!i QEnera :'r' SltEpEd N incxa 18- EovE Inancis i =1y = B - =
[16. |Pracass amall id to submit zirp. EE Wi ail.con resulta of the Company for the quarter & halfl year ended Saplember 30, 2025 has been raviewed by the Audi comimitiee and appraved by 1he Board of Home Loans Ragd: Ofhices: Plot=1.3/5th Fl ooy, Sac, eiidioil Ares, Gapsgoam, Harysis-11e003
| |Expression of interest : Ellirata:-;r; :1;1e:rmealm -1-;; d"-:.nﬁc Iﬁr;.l;c;-.-waulnl--:ue:l;. EE-ErE. T R o i o SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY
IS z . . W Wil s oan aelract ol (e delsled Iodmal of urn-audi variey linancli Rasu = Wil B S0k Ewdh e e __;-,l"lll'.-:_l i Auct Cale Mot for Sale of | bile & ts under the 5 itizati dR tructi fEi ial A i d
117 | Detads of Ihe c‘r‘:’c“mam deblors Not Registered Yot SEBI (Listing Obigatans and Disclosure Reguiraments) Regulations, 2015, The Full format of un-audited quartedy inancial Result is avalable an E::u:igm:; n-f5::ur'r:y Inmgsmtnzgﬂﬂeﬁh::;n:ﬁer :E:ferradif:u;s .i?.m:::;-r] ma?jn:ﬂn: E‘.tlargrﬂ?nf t;:gv?uri:}riﬁ::afa“st
R Sd/ the Stock Exchange's wabsie www bssinda comand @50 an the Compary's website, namaly © www.meyerapparel com {Enforcemeant) Rules, 2002 (herein nﬂlnr referred to as “the Rules"),
Prabh K = Matice |5 rereby given to the public in gensral and in paricular jo the Borrower(3), Co Bamoswsr(s] and Guaranionis) or their kegal
Ir“ P‘“ar ':"mmi heir(s) or representativel{s) that the below described immovable propertyia} mortgagedicharged to India Shefter Finance
Resolution Professiona Caorporation Limited {herasinafter refarmad to the Secured Creditor), the possassion of which has besn faken by the Authorizad
IBBIIPA-DD2/IP-NOOTT4/2018-2013/12373 Officer of the Secured Creditor baving s Registered Office at 6th Floor, Plot No 15, Institutional Area, Sector 4 Gurugram
AFA Valid up to 31-Dec 2025 Far and on behall of the Board Haryana -122002 CIN: U65922HR1998PL042782 Phone No. +01-124-4131800, will be sold on “As is Where is”, “As is What
Regd Add: §-5/41, Ground F'“'ﬂ_'f- Vivekanand A_ﬂ-’l”fﬂﬁ'”l_- : Sl is" and "Whateverthere is" basis on the dates mentionad below for realization of the amount due to the Secured Craditor from the
Date: 07-11-2025 ~ Seclor &, Rohinl, NCT of Delhi - 110085 4 Clagencar Kimar Shatma borrowers, co bosrowars and guarantors. The sale will be done by thedutharized Oficer at the place menboned balow.
Place:; New Delhi For Shriram Skill and Education Limited | ﬂ';'ﬁ_ E”ﬁmn'l -~ CFO& wm'“ﬂ‘]‘;’“ﬂﬂ%";
Eofd e ' Loan Account Demand Natice Description of the Date and Type Reserve
Number (AP uls 13(2) Date Immovable Property/ of Possession Prica

Wumber And Mame and Amounl Becured Asset
of Borrowen(s) /

lf"' I Co-Barraowar (s)
* L bl 14,07 2025 AND | All That Part And Parcel Of The | SYNBOLIC POSSESSION | RS 657000/
/ HLIDRMLOMSO000 RS ed 0386/ | Froparty Situated &2 All Piece 29.09.2025 {Rupaes Six Lakh

05064881 & { Ruppes Six Lakh | And Parcel Of Patta Mo 39, Vill- Tetal Dutstanding Fifty Saven
AP-10151862 Forly Thausand Thres | g.p- Sangramagarh, Teh- Asind, as On Date Thowsand Caly)

GOODYEAR INDIA LIMITED MRMRS, REKGA | Huncr Egny i |Dist-iwars Rasihan. 25565 Ruppos i Loy | EsmestMonoy

Forty Thousand Three Deposit (EMD)

MRE./MR3. DINESH 10072025 Harijan, Wesi- Agri Land O Hundred Einfitv Six Onl BE 700/ (Sily
. | P : : = gty S Unkyp | B 5 3
GIN * LES‘I 1 1 H R1 951 PLC{]EB S?E HARIAN Bld Increase Igﬁ;“{:r}f I:rl:.mg.r;-ﬁh ME::::ELE; Due As Of 10.07.2025. With| Five Thousand

REGISTERED OFFICE: MATHURA ROAD, BALLABGARH (DIST. FARIDABAD) - 121004, HARYANA Amaount Eth e Bk "lI'Jﬂ’:*ﬁfrlf*'M51 ﬁg;"f:"ﬁ;ﬂﬂ 53"’““(}::;:;“3“3“
i A -~ - ; L e : 1 i ; ’ j | ayment L,
Telephone: 0129-6611000 Fax: 0 15310, E-mail: gyi_info@goodyear.com, Website: www.goodyear.co.in 10000 : .
5 d Date and Time of Inspection of the property | EMD Deposition Last Date Date and Time of Auction
EXTRACT OF STANDALONE FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2025 | (Rs. In Lakhs) 11,12.2028 (Inspection Time 10,00 AM To 5.00 PM) | 12,12.20258 13.12.2025 [Auction time 10.00 AM to 5.00 PM)
Current Previous Corresponding | Year to date figures for | Year to date figures for Year to date figures for E'ﬁm :1' EMD U“T;i"':’ri ;“;‘ﬂﬂﬂ in Line ﬂ';;gnﬂf;ﬁggg“m- Beawar Road, Bijainagar Rajasthan 305624 Authorized
Particulars 3 months ended | 3 months ended | 3 months ended | current peried ended | Corresponding period ended | previous year ended o G :" "T”'ﬂl t::"" " ini.l Fe ‘;Pm“"“jfj”h Idﬁ ]H S R
(30/09/2025) [ 30/06/2025) (30/09/2024) {6 Months) (30009/2025) (& Months) (30/09/2024) {12 Months) (31/03/2025) ace of Auction: 1stFlonr, In Line of Pragyn School, Beswar Rosd, Bljainagar Rajasthan
- - - - : : Mode Of P t:-All nt shall be made by d d draftinf of India Shelter Fi C atlon Limited.
{Unaudited) (Unaudited) {Unaudited) {Unaudited) (Unaudited) (Audited) e L L e
n : HLi1ZAHLOMS0O | 14.07.2025 And All That Par And Parcel Of Symbolic Possesslon R, T20000 /-
1. Totalincome from operations €0,100 66,085 64,710 1.26,189 1.38,241 2,62,557 0005058451 & Rs 516901/- {Rupees Five| The Property Situated At All 04.10.2025 (Rupees seven
; AP-10135G08 Lakh Shclean Thousand | Piace And Parcel OF Patta No Total Dutstanding fankih bwendy
2 HﬁetPrﬂﬁh’ﬂf}iﬁﬁurm&ﬁEFrlnd ) . 1,752 1,89 2113 3,648 5460 7468 MR.! MRS. PANI | Nine Hundred one Onby) | 38, Vill-g.p- MNarell, Ps-asind, as On Date thousand only)
{betore i, exceptional and/or exiraordinary items) DEVI WiQ Due As On 10.07.2025 | Dist-bhilwara Rajasthan [“pecqeann p oo Fl o Eamest Money |
i N ci_hi L .
3. NetProfit/{loss) forthe period before tax 1,752 1,896 2,115 3,648 5,460 7,468 E*Ijﬂﬁﬂm & Bid Increase ’;:115'?4 Eﬂ»nlfnra;-u East-hio | ) ih Siteen Thousand | Deposit (EMD) _ |
\afier excepbonal andlor exiracrdinary items) : ' Amount rarsingh Lal, WESLHOVL [ pie Hundred one Only) Rs. 72000 /-
BHANWAR LAL sehool Narell, Norh-road | n . scon 1007 2025 with | [Rupeas sevenly-
4, NetProfiti{loss) for the period after tax 1,307 1,41 1,574 2718 4,077 5,312 S0 BHERU LAL | 10000 From 15f Left. South-self Tunh-é-r ml:ere.ﬁ-té;cha.rge*:'; pwir thowsand
(after exceptional andior extracrdinary items) Padat L and until payment in full Only)
|
5. Total Comprehensive Incomel{loss) for the period 1.307 1,386 1,546 2,693 4,070 5,610 HL1ZRNLONSO|  14.07.2025And | ANThatPartAnd Parcal Of The | Symbolic Possession RS. 1141000 /-
[Comprising Profit for the penod (after fax) ang Cther OoBos107715 Rs 1203611/ (Rupees | Properly Siluated Al All Piece | 01.10.2026 {Rupees elaven
Comprehensive Income (loss) (affter ax)) & AP-10252873 | Twele Lakh Three | And Parcel Of Palta Mo 14,1 Total Outstanding |  lakh forty-ona
- - - MR.! MRS, Thousand Six Hundred | Book MNo- 2021/232, Misssl as On Date thowsand ondy)
E. IP'HldII.{F Equfnl' EhEIHI! caFi‘E_Hl 2,3“? E.N‘f 2.3[]? 2.3&? Eral[ﬁl 2.3‘]? Eh’ﬂii Ram Elesvien Dr'l}':' Due A% O | Mo BR2021 ",|.'i||__n-ag|'_'.|_|ra Gp- | HE 1::":|?ﬁ 3,- [I%IJ]IE‘“‘F Earmest Hﬂnﬂf
(Face Value of Rs. 10i- per share) Gurjar Sfo 10.07.2025 ratanpura Ps- Asind, Dl - {5 o0 otk Three Thousand | Deposit (EMD)
7. Eamingsi{loss) Per Share (of Rs.10/- each) (for continuing ﬁmg;d“ & Bid Increase EI:;I:::;: mm":“.:;g‘:'innfr:; | "Six Hundred Elavan Onl vl Ra. 72000/~
and disconfinued operations) (not annualised): Jeﬁm sru' Amount Road. Norh-salf South-l ' Duper A DM 10.07.2025 with | {Rupess ona lakh
(a) Basic(Rs.) 56T 6.12 6.82 11.78 17.67 23.90 B okhar 1 00001- it s il | furr-m_r interes ;%lﬂh*arge.a [L:-urlﬂa_:n [hL:L-'EHII'IIJI
() Diluted (Rs 5.67 6.12 6.82 11.78 17.67 23.90 until_payment in ful. one hundred Only]
— L - Diate and Time of Inapection of the property EMD Deposition Lasi Date Date and Time of Auction
Notes: 11,12.2024 {Ingpection Time 10:00 AM to 05:00 PM) 12.12.2025 13.12.2025
1. The a.t‘.{m-! is an extract of the detalled formal qf the Standatona Financial Resulls ?Llr the: quarter anded June 30, 2025 filed with Stock Exchangs under F'tEg!JIa.m‘.'-r: 33 of the SEBI ||..i:-i1il"lg Obligations i,-]ﬁlj. DISEH.'I&IHH'I-'.'E- Place of EMD Deposition: DAMALL, Shop No-2, 15t Floor, Mod, Chungi Maka, Asind, Rajasthan 311301
Requirements) Reguiations, 2015, as amended. The full format of the Standalona Financial Results are available on the Stock Exchange websie at www.bseindia.com and aiso availabla on the Company’s website i.a Authorized Officer's Name and Mobile No.Mr. Harkaran jat (9950475963)
www.goodyear.co.infinvestor-relations. The same can be accessed by scanning the (R code provided below, Place of Auction: DAMALL, Shop No-2, 1st Floor, Mod, Chungi Naka, Asind, Rajasthan 311301
2. The Statament has bean prépared in accordance with the Indian Accounting Standards ("Ind AS 34 "1as prescribed undar Section 133 of the Companies Act, 2013 read with relevant rules issved thereunder and in lerms of Mode OFf Payment ;- All paymant shall be made by demand draft in favour of India Shelter Finance Corporation Limited,
HE‘EUIEUDH 3iofSEBI IllJﬂtll'Ig Dtl"ga"l:lns and Dischosures HﬂqUIFEmEﬂE:l EEQU'S‘“I}T“E_EL:'-I 5. asamended, HL1Z2CHLONSOO0005 14.07.2025 And Al sl [J-H:rl and parcel of the | s]l'r'l"lhﬂ'll-ﬁ Passessian RS FETOOO -
3. The Company is engaged in the business of sales of automotive tyras, lubes and flaps. The Company sells tyras of its own brand "Goodyear”. The Chief Cperating Dacision Maker {CODM), Managing Direclor, parforms 3 062083 RS BA5BBY)- | property situated al AN Plece | 01.10.2025 (Rupees seven lakh
detailed review of the operating results. thareby makes dacisions about the allacation of rescurces among the various functions. The operating results of each of the funclions are not considered individually by the CODM, & AP-10148422 | (Rupses Eight Lakh | and Parcel of Patta No - 26, Total Qutstanding eighly seven
{the funct n i i=afl fi arafl 5 & A i bkl fliae e ME. MRS, . Kali devi Forly Fivie Gram - [ndrapura, G.P.- as On Date thowesand anky}
& functions do not meet the reguirements of Ind AS 108 for classificatson a3 an operating segment, hence there is only one operating segmentnamely, *Automotive tyres, ubes & flaps wio Arjun Lal & MR,/ Thousand Eight | Jagpura, PS.- Asind, Teh e
. Ay F . P i : * = = ; A " ol X i h- K I
4, Thiz Statenent has been reviewed by the Auwdit Committes and approved by the Board of Directors atits meeting held on NovemberDs, 2025, The financials results far the quarterand half yvear ended September 30, 2025 MRS. Arjun Lal Slo Hundred Eighty Two| Badnor, Distt.- Bhilwara, | HLSH?&?&?&E:?F??JEE;EZI Deposit E“D:;r
have also been subjected to lmited review by the Statutory Auditors of the Company. Laxman Lal Only} Due As On | Rajasthan-311301 Bhilwara Eighl Hundred Eighty Two Rs. FETO0-
_10.07.2025 E'DUNEI:"':" H_"'r:' o Elast-.ﬁ.a.m | Cnly) Dus As ON [Rupees seventy-
Bid Increase rasla Hﬁhl'ruﬂglﬁhyarnlﬂl ; 10.07. 2025 with further F!lg:"ll thl."i'.l-‘.’iﬂ.l'll'.l
Amount nayak, Morth-Own plotl o000 8 charges until saven hundred
10000 Sooth-tegu/shwam sl nayak. payment in full Only)
Date and Time of Inspection of the property EMD Deposition Last Dafe Date and Time of Auction
For GOODYEAR INDIA LIMITED 11.12.2024 {Inspection Time 10:00 AM to 05:00 PM) 12.12.2025 13.12.2025
Place of EMD Deposition- D.MﬂALL Ehup Hu-I 1H1:F|=EH:|I Mﬂd Ehungj Nak& Aslnl:l Hajaﬁthan 311301
Self- Place of Auction: DAMALL, Shop Mo-2, 1851 Floor, Mod, Chungi Maka, Asind, Rajasthan 311301
Place: Gurugram Arvind Bhandari Maode m_Fayr'nt:nt 1= Al paymen_t shall be made by demand draft in favour of India Er_l-eh:::tr Finarh_::e Corporation Limited,
Date: November 06, 2025 Chairman and Managing Director Egagﬁa&ﬁ;:ﬂ: S:Fi::ndlhun of the sale, please refer to the Secured Creditor's website ..o ar
.. . epaper.ﬁnant:taiexpress.mn‘. . New Delhi .. .
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